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factors relevant to the construction of 
a new airport do not permit the possi-
bility of a new aiport being taken up 
for construction at Ranakpur in the 
near future.

Expenditure on Railway Terminals
[English]

154. SHRI RAM NAIK : Will the 
Minister of RAILWAYS be pleased to 
state :

(a) the total estimated revised ex-
penditure to be incurred on Kurla 
terminal of Central Railway and Ban- 
dra Terminal of Western Railway se-
parately and the expected date of their 
completion and commission ; and

(b) the total expenditure incurred 
up to March 31, 1991 on these two 
projects separately ?

THE MINISTER OF RAILWAYS 
(SHRI C. K. JAFFER SHARIEF) :
(a) The total estimated expenditure to 
be incurred on the construction of 
new passenger terminal at Kurla 
(Phase-I, Stage-I) is Rs. 24.95 crores 
and for Bandra Rs. 12.53 crores, res-
pectively. The commissioning of these
2 terminals is held up on account of 
dispute of land for 13 acres and 33 
Guntas in the case of Kurla Terminal 
and on account of encroachment by 
about 1200 hutment dwellers on the 
Railway land within the proposed ap-
proach road to the Bandra Terminal 
Building. Both the cases are subju- 
dice. The terminals are expected to 
be commissioned within 6 months of 
clearance of respective case by the 
Court.

(b) Up to 31st March, 1991 Rs, 
20.72 crores (approx.) and Rs. 10.95 
crores (approx.) have been incurred

on these 2 projects viz., Kurla Termi-
nal and Bandra Terminal, respectively.

Konkan Railway Project

155. SHRI K. P. UNNIKRISH- 
NAN: Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether the work on Konkan 
Raiway Project is progressing as per 
the original schedule ;

(b) whether the Konkan Railway 
Corporation has been allowed  ̂to float 
Bonds for the purpose;

(c) the reasons for delay, if any, in 
floating the bonds; and

(d) the other steps proposed to make 
resources available in toto for the 
project ?

THE MINISTER OF RAILWAYS 
(SHRI C. K. JAFFER SHARIEF):
(a) Yes, Sir.

(b) and (c) Ministry of Railways 
have conveyed their formal approval 
to the Konkan Railway Corporation 
Ltd. for floating of Bonds to the ex-
tent of Rs. 250 crores during the 
year 1991-92. The Corporation has 
since approached the Controller of 
Capital Issues for clearance.

(d) The Share Capital and the 
money to be released from issue of 
Bonds are expected to be sufficient to 
meet the requirements of the project.

[Translation]

Street Lighting in Colonies of East 
Delhi

156. SHRI GOVINDA CHAND-
RA MUNDA : Will the Minister of


